
Stadom Masten and Asslt. Slation Masters 
ia Ibe counlr)' bave decided to rosort 10 
"work to rule" campaign if tbe All India 
Station MIIsters' AUoCiatiea wal IIOt laken 
into confidence in Ibe anti -accidenl drive; 

(b) if so, iii view of Ibo fact Ibal Ibe 
Kunzru Committee on accidenls bad nol 
laken Ihe Association Into confidence, 
whether Gov_enl propose to acxepl 
the demands of the said Associalion ; and 

(c) if not, the reasons thorefor ? 

THE MINISTER OF RAILWAYS 
(SURI C. M. POONACUA) : (a) Govern-
_1 have no oIIIc1al iofol'llllllion to this 
eft"ect. 

(b) and (c). Do not arise. 

9886. SURI RABI RAY: Will tbe 
Minisler of STEEL, MINES AND METALS 
be pleaRd 10 stale: 

(a·, whelher it is a fact tbat Ibe Natio-
nal Coal Development Corporation and 
Sinlarcni collieries would be ablo .a Deed 
the coal requirements of ACel pleall ; and 

(b) if not. lhe reBlODS tberefor and tbe 
steps beiog laken in tbis relard , 

TUE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SURf P. C. SE'rUI): (a) Ne, 
Sir. 

(b) The Sleel planli prlmarib use 
melalluraical coals, wbich are nol availahle 
ia Ibe Slnlarem cotn('riea. 

Tho N.C.D.C. are de9clollflll ~ 
for melaliurllical coals, but in dlo faaoablo 
future Ihis capacity will fall far short or 
Iha requiremolllS of !be stWl P'!mIS. 
Besides, sufficient capacity bas also beea 
developed in tbe cokina coal in Privalt 
Sector. BOlb tbe Sectors are able to meet 
tho reqairements of Ibe Sleel Platrts for 
"",reRDt. 

NatlOllllI Coal DeyoIopmeDt torpgratiaa 

9887. SURl RABI RAY: Will •• 
Minisler of STEEL. MINES AND METALS 
1IIi plellsed 10 state : 

<al wbelber Government BJjpointed a 
IlIr..- CcanIIit.lee beaded by tbe for-

mer Secretary of Planning Commission 
Shri Kamal to invesligate inlo Ibe atrairs 
of the Nalional Coal Development Cor-
porsUon; 

(b) if so, whether Ihe Committee have 
submitted an inlerim reporl to Govern-
ment ; and 

(c) Ihe maio features Ihereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF ST.EEL, MINES AND 
METALS (SURI P. C. SETUI): (a) Yes, 
Sir. 

(b) The Commitlee has submitted iu 
Fint Report to the Goveroment. 

(c) Tbe main recommendations/con-
cllllions of the Committee are under cu-
miDation. 

El:port of TOOl aDd Allo,. Steel 
ScraP 

9888. SURI NAR DEO SNATAK: 
Will tbe Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) wheth« it is a fact that the Cltport 
of tool and alloy lleel scrap was banDed 
from the 1st April, 1967 at Ihe RqIlClSt of 
the Uindustan Steel Lid. (Alloy Steels 
Projecl), Dursapur ; 

(b) wbetller it is also a fact tbat the 
Project WbOD oIferod scrap by Ibe acrap 
merchants declined to take it ooground thaa 
tbey bave DO use for 1001 and a110)' atccl 
scrap and stainless stccl scrap in lhe form 
of millings, drilling turni DIS aod borio.. ; 

(c) whether it is further a fact thai 
• ... qeenll)' Gowmmeot advised scrap 
mercllaots that the said scrap ~ be ~ 
mled lOr Cltport till JuOll. 1968 ; and 

(d) if so, Ihe reasons. for delay in per-
milling e>:port aod why Metal Scrap Trade 
Corporation Ltd. has nol issued Letlen of 
Autbority to caporton so far ? 

TIfE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SURI P. C. SETHI): (a) Ex-
post Policy for ferrous scrap for the 
periOil Apnl. IM7-III'III'Cb, 19fiII _lIaunc-
ed on the 18th May, permitted export 
of Toei ad AIIe7 Stil:I IG"ap .ilbout 
qunlitative realdctioa, aubjllCt to ccrUin 
conditions. The policy bowever, did not 
pIdIit tbe uporl of alloy _I_a]) __ 




